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Payment of Minimum \\'ages by 
Prh'ate Companies 

2220. SHRI KRISH~A PRATAP 
SI);,GH: 

SHRI S UBIIASH Y ADA V: 
\Vill the Minister of LABOUR be 

pleased to state: 

(a) whether Government are aware 
that employel'O arc not paying fuli 
wages to their cmploy'ecs as per 
Government orders and in pursuance 
of the Minimum 'Wages Act; and 

(b) if so, what steps Government 
propose to take to ensure payment of 
minimum wages to the employees by 
various employers and particularly 
the limited and pri \'ate limited com-
panie~ in the country? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF LABOUR (SHRI p, 
VENKATA REDDY): (a) and (b). 
Government are aware of the com-
plaints about non-implementation of 
the Minimum Wages Act. Whenever 
specific complaints are received they 
are investigated by the Inspecting 
Officers and if found correct appro-
priate action under the Law is taken 
against the defaulting employers. It 
has also been decided to strengthen 
the enforcement machinery with a 
view to ensure more effective imple-
mentation of the Act. 

Price JUse of Paper 
2221. SHRI SUBHASH YADAV: 

Will the Minister of INDUSTRY be 
pleased to state: 

(a) whether Government have rais .. 
ed the price of paper; 

(b) if so, the extent of rise in 
price allowed; and 

(c) the steps to ensure availability 
of paper? 

THE MINISTER OF STATE IN 
THE MINISTRY OF INDUSTRY 
(SHRI CHARANJIT CHANANA): 
(a) and ( b). It has been decided to 
revise the price of white printing 
paper to Rs. :mOO/- per tonne having 
regard to increase in the cost of pro-
duction, 

«(') Adequate capacity is being set 
up to meet the country's requirement 
of pnper .. md with the expected im-
pro\'( m('nt in power and coal avail-
ahi:i1~', it would be possihle to achi-
(·ve hi_!:!her ctpacity utilisation lead-
ing to increased production. Govern-
ment are also importing Writing and 
Printing Paper to meet the require-
ments of consumer:" 

Review of \\'orking of ESIS 

2222. SHRI JANARDHANA POO-
J AHY: Will the Minister of LABOUR 
be pleased to state: 

(.1) whether Government are con-
sidering to appoint a high level panel 
to review the working of ESI Sche-
me; and 

(b) if so, its composition and terms 
of reference? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF LABOUR (SHRI P. 
VENKATA REDDY): (a) Yes, Sir. 

(b) The composition and terms of 
the Committee are being finalised. 

Robbery in Rampura, Delhi 

2223, PROF, AJIT KUMAR MEH-
TA: Will the Minister of HOME AF .. 
FAIRS -be pleased to state: 

(a) whether Government are aware 
of the robbery which took place on 
the 22nd July, 1980 in Rampura, 
Delhi; 

(b) whether all the culprits in-
volVed in the robbery have since been 
arrested; 
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(c) if so, the details of the recovery 
made in the case and who is the head 
of the investigating team; and 

(d) the efforts made to trace out 
the robbery by the area police and 
the Crime Branch of the Police? 

THE MINISTER OF S1'ATE IN 
THE MlNlSTRY OF HOME AF-
FAIRS (SHRI YOGENDRA MAK-
WANA): (a) Yes, Sir. 

(b) Yes, Sir. 

(c) Rs. 23,910/- in cash, 3 wrist 
watches, 4 gold rings and a gold chain 
have been recovered. The case has 
been investigated by an Inspector of 
the Crime Branch. 

(d) The Deputy Commissioner of 
Police and the Additional Commis-
sioner of Police visited the spot imme-
diately after the commission of the 
crime. The dog squad was pressed 
into service and the crime team was 
summoned. The photographs of 
known-cr..minal were shown to the 
complainant and the witnesses. A 
large number of suspects having simi-
lar modus operandi were interrogated. 
Messages were flashed to different 
parts of the country to trace the cri-
minals. 

Jobl to one penon in each SC 1ST 
hmily 

2224. SlIRr RAM: SW AROOP RAM: 
Will the Minister of LABOUR be 
pleased to state: 

(a) whether Government have any 
propOsal to provide jobs to at least 
one person in each Scheduled Caste 
and Scheduled Tribe family; and 

(b) if so, the details thereof? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF LABOUR (SHRI P. 
VENKATA REDDy): (a) and (b). 
A proposal to provide emploYment to 
one person in each family is under 
consideration in the context of' the 
fOrmulation of the 1980-85 Plan. The 
proposal ~eh relates to all seetiODS 
of the society, will naturally cover 

Scheduled Caste and Scheduled Tribe 
families also. 
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